N
SLP(C) No. 17960 OF 2004

| TEM No. 58 Court No. 1 SECTI ON Xl

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (G vil) No.17960/2004
(From the judgenent and order dated 20/08/2004 in CMCP 1616/ 04
of The H GH COURT OF JUDI CATURE AT ALLAHABAD)
LAKHAN SI NGH & ANR. Petitioner (s)
VERSUS
JAVHAR LAL & ORS. Respondent (s)

(Wth prayer for interimrelief and office report)
( Wth Appln(s). for exenption fromfiling OT. )

Date : 13/09/2004 This Petition was called on for hearing today.

CORAM :
HON BLE THE CHI EF JUSTI CE
HON BLE MR JUSTICE G P. MATHUR
HON BLE MR JUSTI CE TARUN CHATTERIEE

For Petitioner (s)M. R D. Upadhyay, Adv.
M. G rdhar G Upadhyay, Adv.
M. Awadhesh Kr. Singh, Adv.
M. Vikas Bansal, Adv.

For Respondent (s)

UPON hearing counsel the Court made the follow ng
ORDER

Adj ourned by three weeks as a matter of |ast opportunity.

(D.P. WALI A) (RADHA R BHATI A)
COURT MASTER COURT MASTER



